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qEF TREEH i AT A

7% faeett, 22 arder, 2026

.3, 2068(37).— FeTT TCHIT J, TEET ToaT Aferfaam, gous (9 usH ve) (5 za¥ za%
THT Sh AT AR gl TAT 8) Tl 1T 37 %0l ITETIT (%) o ST ST 6T T AT TLHI 6, TSh T aad
T TSI HATAT, HEF TG 3T TSR AR 7 STTEg=ar ST #1.30. o 4 3(37) e 0 HLEr
R0 & ST WL LTSI, STV, AN-3, FE-3, ITEUL (ji), H THIFAT F¥ T2 =ff, 3177 Ay T & o
S & T T9ATT €% SPUR Tt Q3+¢¢o & AT R+<R 0 JA-HIRITE-THHL HFAT FHTHIET-
TAL-059E U T & @< A [T (FSTHur/sg s afgd - A7 T T7MT, SIS ) ST, Tawe T
TATAT o AT TATSI & (oI I ATEGAAT & IUTTER ATGAT | (A A T SIS HA 3 A ST il
HIoTT FT of;

SIY 3T SATEGEAT T T1E Ih ATATAAH T T 3 F 6T ITATT (3) F T FLALL o W 3 () T
R HEEL R0 H ATIG ¢ o/03/0% H “foaaq ©eS” T HAL” AT § THIIAT FohaT 13T o7 ;

2915 GI/2026 (1)
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STt FEAH TTTEHTLT T T 3T o dgd &A= ITH g &, 5 9% fa=m e = & s 3|t
Stera =7 & FAoem B T,

ST TeAH ATTAHTLN I SATSTHIH 60 &7 3 5 ohT STETT (2) o ST H, v (T TLHTL R ATAT
RO T & 2;

qq: T, FealT TChRTT, TAT TR T 376 (ATE TTH g7 ST 92 AT 3k AT =TT il a7 3 7
T ITETT (2) BTN TET TRAT T TART T gU T HTTUIT FAT ¢ (o6 I SAqgHAT H A= ag S+ &1 @i<h
TS % oI st 3T ST =Ry

ST T Fea 1T TEATE, I<h ATATAAH 6l g7 3 F 0 ST () F ATHL0T |, T AT HAT €. T
= ATAGAAT F TSI H THF 9T I AqGAT § (A(aE G, o oot § 776 2 FT Arcdiea® &9
H Fra T qLRTE | A2 a1 ot |

ATAT

HERTY T57 o qOr o1l § T TR € ¢ SPUR fR.Ht. ¢34 ¢ 0 § AT S R+¢ R 0 JaT-HIEE -
TLHL HAFM THLRIET-[AL-TBHAL TN o [T ST %0l ST ATAT FLaAT Tgd STTAT HAAT Tigd S &

ST FT S &7 719 TO7 (490)
AT WETY
(27)
wOF | whewr | g | A | g s/ fRaag =R F 1 aw
Heqr | e T | #7 | WEh AR 6
1 2 || 4 (AT H)
3 5

AT T T =7 (4187)

AT T AT: 31T (555348)

1 4 /S| UMF | 0.0022000 [¥4/¢ TRAERT HISTST aie, TT6eT QTR aid), GAar it qie, Sraw et
qrer, TfeeT e aie, feues e are, Tfgem orag s e, Seemm st 3%
T aia g/ s s qie, ster G aia /3 e e i, @
SFRT T ¥/ %/3 Taefr TATSsht qier, sTfora TATS afe, Sgars TATS aid, qeaT
ALTF AT, TAIaT fasrr e, Tl srefres qiar, 797 STeireh e, AT T qier
5 /% /e RISTTaTS ST e, 19T A8 @ie, qregrsit arq aie, @9iar 93d
T, AT AT a1, Atar frarsit qier, Fremer foarst ai, foger foarst qi=,
AT IR e, T T e, STE0TT A qie

a

2 4o ST | TOF/FH | 0.1084000 [[faw TTHER god, SATEAT a8 HTE, qAT THT AT, HAT=AT AT qi,
STE AT TN, SET ATTAL AT, THTL FATAAT qT, YT AEHT qr, TAAT T0197
T, STTeTTr ITOTT e, TTSTer ITOT9T el o7, 9., 305, AT, Agehid ATSTTaT i, TA9T
FET q1, TSTeT FET qf, faaer ad qie, AT qerer Tae,qEn 6F A, [2D
AT, ATRIAT I4 AT, ISaAT TR grEde, STHar gHd arest, FHHar @5t
FTFUT, I TAw AT, TTFAT AfAHIT T2, ATegars gt agray, Trrer Fah
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Ty, iaer FEoraTe qeaell, ATTEY TErH "gray, 6T fma g, Bt
aetter s, e TwEE gAaas, W aiEtTS: 9, B a5 arare,
TTETE AT 7B, TerraT awd ara

(LR R I ER A AV ER AT R VAR A R YL AT A R ACTR VIR AU R SRR AL TRV A R AR Y |

RACTERACTEY
S\

0.0655000

5 ¢[ 9 ISAAT ITAT TETHTeS, TN THATT W ¥ ¢/ 9/ TTHETE HLATLT ST,

ATHITE LA STLE, ATBTH T HTATIT STTe

kL4

0.1776000

HTSh STS(IT qLATER T, FoT AT H G GEeATEE FY THIG G Aard
STrfY oTRT e, TAiE STeTy weiay, Rt Jasid SgTe e THer gy,
ST T Fleof, HIAT A1 Fisol, AT T30 T2, AT AZH(T Hie,
HITT TR9T SHTE, ST Toher e of, HuT ToheT Afsdl, AT HheT HiS,
ATOTST ATATERT qeasfy, = fAafenT aeaeft, sfaer srere FiEar, T sfe Fied,
STOTT 79T HiS o, STTTET A9TF FIS o, SFegATGHE TATRH 9, qorg Tfag Agray,
AT T TAHL, HAT FLTF TTAHL, TLTATS HISTSH | Hood, FATHL ATHT A4TS,
g e TS GO, GAT T qTBHTE, AT Herer Fide, Age ammT
TES, sper TS G, raar o BeAde, T wHATET ST,
ST FHTEH AT, AE THF gAATS, SEATS ATl I, T THTSI HIgY,
FofT [ATHEER gaaTs, T9AT aE Hob, TAART AT A, HFer F=aArsit Ferom,
ETTG AT G, TATATS FISTS(T qIbd, TETHL ATHT Aa1S, AL ATHA
ATES, AT AT ATBHTE, AT FHerer Fiee, ATHwes T4g 72T, TelH gad ofetf
T, AT He g 9T, ToH AT HIgHAE FEE 9208, 99q 297 qTGHTFE fassd
qefors Tt IUT T6A Hied, AT AT Hgror, JET Torer sharer, fFhor awa
I, AT FHT F(S LA ST HETEL ST HTAATT TETay

(CAVRIE R AR TE R R AV TE RV ERAVRYE AT R ARV TETE TETE IR AVRTE TRIE T
ERARIETEIE AR AR E TR TR R AV TR E VAR AV E /eI C RAVEIE RAVETS AV

S/LRIURIERIAIRILURIR)
A

LEIRIN

0.3537

[®T. €. NH-15017/24/2024-P&M/3D1]
g I, Ao

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 22nd April, 2026

S.0. 2068(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, Department of Road Transport and Highways number S.0.1053(E) dated 27th Ferbruary
2026 published in Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii) issued under sub-section (1) of
section 3A of the National Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central
Government declared its intention to acquire the land specified in the Schedule annexed to the said notification
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for building (widening/2-Laning with paved shoulder etc.), maintenance, management and operation of
National Highway 61 SPUR in the stretch of land Km 13.880 to km 69.820 Junnar-Ghodegaon-Taleghar section
Bankarphata-Junnar-Taleghar road in the district of Pune in the state of Maharashtra.

And whereas the substance of the said notification S.0.1053(E) dated 27th Ferbruary 2026 has been
published in “Business Standard” and “Kesari” Both Dated 10/03/2026 ; under sub-section (3) of section 3A of the
said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structure falling National Highway 61 SPUR within the
stretch of land from Km. 13.880 to Km. 69.820 Junnar-Ghodegaon-Taleghar section Bankarphata-Junnar-Taleghar
road in the district of Pune in the state of Maharashtra.

State: MAHARASHTRA (  District: PUNE (490)

SL No. Survey/ Type of Nature  Area Name of Land Owner/Person Interested
1 Plot Land of Land (in 6
Number 3 4 Hectares)
2 5

Taluk: Junnar (4187)
Village: Agar (555348)
1 45 Private 45/1 Dinkar Kondaji Tambe, Rakesh Shashikant Tambe, Sunanda Shashikant
Tambe, Pritam Shashikant Tambe, Pramila Vijay Tambe, Dipak Vijay Tambe,
Rohidas Ganpat Bhagat, Ulhas Chimaji urf Baban Tambe 45/2 Dipak Vijay Tambe,
Dry 0.0022000 Pramila Vijay Tambe 45/3 Shankar Dhondiba Tambe, Laxman Shankar Tambe
45/4/a Dilip Rabhaji Tambe, Ajit Rabhaji Tambe, Indubai Rabhaji Tambe, Surekha
Ashok Borhade, Sunita Vijay Kute, Nalini Ashok Tambe, Yash Ashok Tambe,
Saniya Ashok Tambe 45/4/B Jijabai Gangaram Tambe, Ranjana Nandram
Khandge, Tanhaji Bapu Tambe, Sangita Bharat Pansare, Subhadra Bapu Tambe,
Anita Shivaji Tambe, Vishal Shivaji Tambe, Vipul Shivaji Tambe, Santosh
Gangaram Tambe, Sachin Gangaram Tambe, Aruna Gangaram Tambe
45

2 47 Private Milan Ramchandra Hulvale,Sarala Ramesh Shaha, Jyotsna Ravindra
Mahabare,Sulochana Dnyaneshwar Tambe, Arun Dnyaneshwar Tambe, Uday
Dry/Wet 0.1084000 Dnyaneshwar Tambe, Prakash Dnyaneshwar Tambe,Mangesh Laxman Tambe,
Nayna Ganesh Tambe, Abhilesh Ganesh Tambe, Pranjal Ganesh Tambe A.Pa.K
Aai Nayna,Chandrakant Bajaba Tambe, Manesh Vasant Tambe, Rajesh Vasant
Tambe,Dinesh Vasant Tambe, Nandini Satish Nawale, Laxman Shankar
Tambe,Gurhal Samik, Yogita Devendra Thorat, Ujwala Tukaram Hadwale, Urmila
Hemant Waluj, Nirmala Sanjiv Brahmane, Mangal Devendra Bhor, Shashikala

Shashikant Dherange, Tanhubai Nivrutti Mahabare, Yogesh Nivrutti Mahabare,
Dilip Baban Mahabare, Vilas Baban Mahabare, Shaila Rohidas Kashid, Jyotsna
Ravindra Mahabare, Sujata Madhukar Kajale, Satish Krishnath Pardeshi,

Gyaneshwar Sakharam Mahabare, Lukesh Bhimsen Khote, Kirti Satish Pardeshi,
Milan Ramchandra Hulwale, Mangesh Dhondibhau Thorwe, Hiramann Laxman
Borhade, Parabai Chimaji Hile, Yashoda Vashant Tambe

(47/1/1,47/1/2,47/1/3,47/1/4,47/1/5,47/1/6,47/1/7,47/1/8,47/1/9,47/1B,47/2,47/3)

47

3 48 Private Dry  0.0655000 48/1 Ujwala Uttam Sadakal, Ganesh Raghunath Bhope 48/1/1 Ramdas Murlidhar
Jadhav, Shamarav  Murlidhar Jadhav, Balasaheb Murlidhar Jadhav
48

4 49 Private Dry 0.1776000 Ratnamala Tukaram Kardile, Santosh Tukaram Kardile, Sachin Tukaram Kardile

Nivrutti Vithoba Ghodke Ajit Murlidhar Karpe, Sachin Murlidhar Karpe Sachin
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Total 0.3537

Murlidhar Karpe Pramod Dhanraj Oswal Jayshree Shankar Dangat, Ravindra
Jagnnath Mahambare, Ritiraj Chandrakant Dahale Prashant Ramesh Paturkar, Jyoti
Mukesh Kardile, Mina Chandrakant Kardile, Nilofar Rais Sayyed, Mangesh
Chandrakant Kardile, Monika Mahesh Jagnade, Ashwini Mukesh Kardile,
Manjusha Mukesh Kardile, Aditi Mukesh Kardile, Ganesh Lalsing Pardeshi,
Kanchana Shivsinge Pardeshi, Pratiksha Ashok Kardile, Pankaj Ashok Kardile,
Pranay Ashok Kardile, Anuradha Ashok Kardile, Abdulrehman Ibrahim Sheikh,
Sujay Ravindra Mahabare, Sushila Baban Pansare, Manda Ashok Pansare,
Radhabai Kondaji Salve, Sudhakar Namdev Lavande, Siddhodhan Chimaji
Fulpagar, Suman Bharat Balsaraf, Supriya Nilesh Kambale, Manohar Vaman
Lokhande, Ankush Chimaji Fulpagar, Shakuntala Ganpat Fulpagar, Milind
Kamlakar Kashikar, Abbas Kasam Halwai, Arif Hasan Halwai, Indubai Shivaji
Kote, Ganesh Namaji Mohare, Bashir Gulamhusein Halwai, Ranjana Barku Mule,
Rashida Balu Sheikh, Ankush Chimaji Fulpagar, Shuddhodhan Chimaji Fulpagar,
Radhabai Kondaji Salve, Sudhakar Namdev Lavande, Manohar Vaman Lokhande,
Suman Bharat Balsaraf, Supriya Nilesh Kambale, Abhishek Narendra Maththa,
Salim Husen Ali Sayyed, Anup Mahendra Shah, Rais Fatema Mohammad Farid
Sayyed, Bharat Dasharath Balsaraf Vitthal Pundalik Panchal? Usha Vasant
Kardile, Sunita Bharat Kahane, Megha Ganesh Kedari, Kiran Vasant Kardile,
Anand Vasant Kardile Ravindra Jagnnath Mahabare Bharat Kashinath Mahabare
(49/1/A,49/1/A/1/1,49/1/A/1/2,49/1/A/1/A/1,49/1/A/2/A/3/K,49/1/a/2/a/3/b,49/1/
A/2/A/4,49/1/A/2/A/5,49/1/A/2/A16,49/1/A/2/B,
49/2/B,49/2/A,49/A/1/2/1/2/1,49/A/1/2/1/2/2)

49

[F. No. NH-15017/24/2024-P&M/3D1]
SHAIKH AMINKHAN, Director
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